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SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS
Civil Appeal No('s) . 2678-2679/ 2010
ACC LTD. Appel I ant ('s)
VERSUS
STATE OF KERALA Respondent ( s)

W TH

C. A No. 5980-5981/2010

Date : 27/07/ 2016 These appeals were called on for hearing today.
CORAM : HON BLE MR JUSTI CE DI PAK M SRA
HON BLE MR, JUSTI CE ROHI NTON FALI NARI MAN

For Appell ant(s) M. S. Ganesh, Sr. Adv.

M. U A Rana, Adv.

M. Minal El kar Mazundar, Adv.

for Ms Gagrat & Co.
For Respondent (s) M. C. K Sasi, Adv.

M. Jogy Scaria, Adv.
M. R Sathish, Adv.
M. P. V. Dinesh, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

M. S. Ganesh, |earned senior counsel appearing for the
appel lant, started his argunents at 03.25 PM and concl uded at
03. 50 PM

Thereafter, M. C K. Sasi, |earned counsel appearing for
the State, started his argunents and was on his | egs when the
Court rose for the day.

Argunments remai ned unconcl uded.
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List tonorrow i.e. on 28.07.2016 as part heard.
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